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THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (8) 
Yes, Sir. 

(b) Sanitation of high order cannot 
be maintained in and around the vil-
lage in the absence of sewers. 

(c) to (e). The Delhi Water Sup-
ply and Sewage Disposal Undertak-
ing has prepared an estimate of Rs. 
p.24 lakhs for laying and connecting 
sewer of village Aslatpw: and an-
other estimate for -Rs. 18.66 lakhe for 
replacement of defective sewer in and 
adjacent area of Block 'A'. NeceS68.ry 
action to start the work is now await-
ing completion of certain other ne-
cessary steps. 
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Foreign Exchange Spent/Ga.ined by 
Cricket Control Board 

4877. SHRI N. DENNIS: Will the 
Minister of EDUCATION be pleased 
to state: 

(a) the total amount of foreign ex-
change spent/gained by the Cricket 
Centrol Board due to the Indian Crlc-

ket teams visiting other countries dur-
ing the last three calendar yearsj 
country-wise; and 

(b) the amount of foreign exchange 
.ained/spent by the Board due to the 
l"oreign Cricket teams visiting India 
during the same period; team-wise? 

THE MINISTER OF EDUCATION 
AND -HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND): 
(a) and (b). Requisite information is 
being collected and will be laid on 
the table of the House at the earliest. 

Legislation to Control Noisiest Urbaa 
Areas 

4878. SHRI DIGVIJAY SINH: Will 
the Minister of WORKS AND HOUS-
ING be pleased to state: 

(a) whether it is a fact that the 
urban areas of India are some of the 
noisiest in the world; 

(b) if so, whether the existing legis-
lation is adequate to control it; 

(c) if not, what has been decided to 
promulgate such comprehensive legis-
lation; and 

(d) when such a bill will be drafted 
and introduced? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
No, Sir. Noise in public places is 
not of alarming concern in India. In 
case of traffic noises the level is more 
or less the same as in other coun-
tries. But noise made by people dur-
ing festivals, marriages, processions 
(religious or political) and sports 
events is at times excessive. 

(b) Yes, Sir. Noise polllttion, at 
present can be controlled by the 
effectiw implementation of the follo-
wing measures:-

(1) operating on the relevant pro-
visions of the Criminal ProC'edure 
Code and the Municipal laws; 

(ii) proper maintenance of vehi-
cles and enforCing the relevant pro-
visions of the Motor Vehicles Act. 




